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1. The Registrar General
High Court of Delhi, New Delhi

3. The Principal Sccretary
Law, Justice & Logsltive Afirs
GevL OfNCT of Delhi

5. The Deputy General Manager
BSESarjdhmi Power Limited
Head Office — BSES Bhawan
Nehru Place, Delhi

7. The General Manager
Uttar Haryana Bijli Vitran Nigam
Limited (UHBVNL)
Vidyut Sadan, Plot No.: C16,Sector-
&, Panctikule, Haryane, India

9. The General Manages
Paschil 1 Vidyut Vitran Nigam
LG (PAVVL)

Urja Bha

Victoria Park, Meerut 250001

. The General Manager

Noida Power Company L. (NPCL)

Alpha-II Sect

Greater Ntda oy 201 308,

Uttar Pradesh, India

13. The General Manager
Dakshinanchal Vidyut Vitran Nigam
Lid. (DVVNL)
Utja Bhavan,
NH -2 (Agra - D;lm Hypu! Road),
Sikandra, Agra—

1:i. The Genera® Mmger
Jaipur Vidyu Vitran Nisam Limited
(aipur Discom)
Vidyut Bhawan, Iyoti Nagar, Jaipur -

2005

Date: :whqu-

The Ld. Pr. District & s;nom Judge
(HQ), Tis Hazari Courts, Del

4. The Depaty General Manager (HI)
Delhi Transco Limited
Shakti Sadan, Kotla Road, New Delhi
6. The Deputy General Managor
Tata Pow
NDPL House, dson Lines
Kingsway Camp, New Delhi
8. The General Manager
Dakshin Haryane Bijli Vitran Nigam
Vidyut Sadan, Vidyut Nagar, Hisar -125005

10. The General Manager
Kanpur Electricity Supply Company Limited
(KESCO)

Kesa House, 14/71Civil Lines, Kanpur,

12. The General Manager
Purvanchal Vidyut Vitran Nigam
Ltd(PUVVNL)

DLW Bhikharipur,
Varanasi - 221004

14. The General Manages

Madhyanchal Vidyut Vitran Nigam Ltd.

16. The General Manager
Ajmer Vidyut Vitran Nigem Limi
AVVNL
Vidyut Bhawan,
Paniheni Nagr, Makarwali Road, Ajmgr(

305004,
(:m.m

N MVV‘
u- Sui%kﬁ ,'




17. The General Manay 18. The Ld. Chairperson
Jodhpur Vidyut Vitean Nigam Lid, Bar Council of Delhi
(JODHPUR DISCOM) New Power 206, Siri Fort Institutional Area

House, Khel Gaon Marg, New Delhi49
Industrial Area, Jodhpur-342003

Sub.: Appointment of Other Person/Member for Permanent Lok Adalat.
Respected Sir,

May I bring to your kind consideration hat this Authority inends to cngagelappoint the
Other Persons/Members for Permanent Lok Adalats. In this regard, an advertisement for inviting
applications (copy enclosed) with last date s 201 January, 2023 by 5 PM through email only
ati- estabwing-dslsa@nie.in has already been published on official portaliwebsite s well as
social media handles of this Authority.

May I therefore, request your goodself that for wide publicity, directions be kindly issued

diréctions be kindly issued

1o the quarter concerned for uploading the enclosed advertisement on the official website as well
as for display of the same on the Notice Board/ and any other conspicuous place of your good

office.

With regards, -
Yours faithfully,

i

Member Secretary, DSLSA

Encl: As above







